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(b) if so, whether Government has any proposal to establish more hospitals

in Jammu and Kashmir through AYUSH?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND

NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD

YESSO NAIK): (a) There is no such proposal currently with this Ministry to create

posts for Yoga trainers in rural areas in Jammu and Kashmir.

(b) There is no such proposal to establish hospitals in Jammu and Kashmir

through the Ministry of AYUSH.

However, recently Union Cabinet has approved the establishment of the National

Institute for Sowa-Rigpa in Leh as an autonomous organization under the Ministry

of AYUSH.

In addition, under the Centrally Sponsored Scheme of National AYUSH Mission

(NAM), there is a provision for financial assistance for setting up of up to 50 bedded

integrated AYUSH Hospitals. Government of the UT of Jammu and Kashmir may avail

the eligible financial assistance by submitting the proposal through State Annual

Action Plans (SAAPs) as per NAM guidelines.

Establishing AYUSH hospital in each district of the country

1606. SHRI SAMBHAJI CHHATRAPATI: Will the Minister of AYURVEDA, YOGA

AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) be pleased

to state:

(a) whether Government has taken a decision to establish dedicated AYUSH

hospital in each district of the country to offer effective medical treatment in Ayurveda,

Unani, Siddha, Homoeopathy and Naturopathy;

(b) if so, details thereof and also the time-line fixed for setting up AYUSH

hospitals in each district;

(c) how many hospitals are proposed to be made operational during 2019-20

and succeeding years to cover each district of the country; and

(d) whether these hospitals shall also be equipped with latest diagnostic

facilities?
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THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND

NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD

YESSO NAIK): (a) to (d) As public health is a State subject, opening of AYUSH

hospital in each district of the country to offer effective medical treatment in Ayurveda,

Unani, Siddha, Homoeopathy and Naturopathy comes under the purview of respective

State/UT Governments. However, under Centrally Sponsored Scheme of National

AYUSH Mission (NAM), there is a provision for financial assistance for setting up

of upto 50-bedded integrated AYUSH Hospital. Under NAM, grant-in-aid is being

provided to State/UT Governments as per their proposed State Annual Action Plans

(SAAPs). Since implementation of scheme comes under purview of State/UT

Governments, the target and time-line for operationalization of AYUSH hospitals during

2019-20 and succeeding years has not fixed by Government India. During 2019-20,

grant-in-aid was provided for setting up of 6 number of upto 50-bedded integrated

AYUSH Hospital in the country.

Further, under this component, provision has also been made for equipping the

hospital with essential diagnostic facilities, equipment and furniture.

AYUSH Wellness Centres

†1607. DR. SATYANARAYAN JATIYA: Will the Minister of AYURVEDA, YOGA

AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) be pleased

to state the district-wise details of AYUSH Centres proposed to be opened at AYUSH

Wellness Centres at Madhya Pradesh along with a timeline thereof; and the system

of medicines to be applied for treatment and medicines to be provided under existing

AYUSH system of medicines?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND

NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD

YESSO NAIK): As public health is a State subject, opening of district-wise AYUSH

Wellness Centres at Madhya Pradesh comes under the purview of respective State

Government. The proposals received from the State Government of Madhya Pradesh

for upgradation of 25 Ayurveda dispensaries to AYUSH HWCs was approved under

Centrally Sponsored Scheme of National AYUSH Mission (NAM) and ` 199.77 lakhs

has been released to the State Government during 2019-20. As per the proposal received

†Original notice of the question was received in Hindi.


